CENTRAL AMINISTRATIVE TRIBUN AL P RIN CIP al BENCH

R. A, No. 102/98,

In =
M.A. 672/98
IN

0a No,1246/90
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New Delhis this the 2 - day of Jowg 1998,

HON *BLE MR, Se R ADIGE VICE CHAL AY AN ( 1)

“,

HON 'BLE MRS, LAKSHYI SwaMIN ATHAN, M M8 ER(D)
J

Het Rem ’ eeofipplicant.,

Yo rsus

. Union of India & others veo ReSpondenté.

~DROER (BY CIRCULATION)
HON'BLE MR, S, R, ADIGE VICE CHAIRIAN (@A) s

Perused the Ra.

2. foplicant Filed 0.4, 1246/90,uhich after hearing

was dienissed by detailed judgment dated 23.2.95 , 5nd

b RA~108/95 sesking review of the judgment was also
diémissed.‘ Thereupon applicant filed a SLP against

r order dated 232.95 in R.A, No.108/95, which after

» ' hearing was dismissed by the Hon'ble Supreme Dourt

on 7,749, Thereupon applicant Filed an M. (unnumbered)

vide Filing No.6882 dated 26,8,97 which upon hearing

his counssl was dismissed by our order da’ted 2.4.98.

Thereafter applicent filed Ma 672/98 praying for

modification in arder dét:e:d'1_9vvx“2.'98 -on ithe.ground

that the amument aann ced by him and the documents

r'éf‘erred' to by him ahd the prayer made by him hawe not

bzen spslt out in our order dated 19,2.98. In our

order datad 2.4;98 on M,n, 672/98 we pointed out that

the matter stood finally conbluded, it was not open to
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applicant to sesk to review the matter

ough these
Mns.
3e Now applicant has filed R.A.No «102/98 seesking

. a#a .
review in es=mwp Mpas and Rfsrelating to O.A. 12 46/90,

] P "
In other words ths applicant wants to get reviewed @;,57 Wws

, Aven
jthe order passed by the Hon’ble Supreme (ourt dated

747497 dismissing the SLP filed in respect of ReA.108/95,
sate 2 A
Suffice it to, that as the applicant’®s R, A.108/95 seeking

reviey of the Tribunzl's judgment in 04 1246/90 was
diemissed on 28,8.95 and the SLP =gainst that
dismissal order was also dismissed by the Hon'ble
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Sup reme (urt on 7.7,97, this Repe is dismissedyas 6(;7,
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{ MRS, LAKSHIM SuaMINATHAN)
MeMBER () VICE CHAI R1aN{a)




